Declaration of Assets and Liabilities

Yoar

erenieeniny SONfdAUGHLEr Wife of ARCW“MO-D'—I
ged.......36. JEARS. .. years, belonging to BTHAR. LECTISIATIVE ASSEMBELY. PATNA

service and presently working as SECURITVUIUARD

0 22—

sEpveRbienImnTAT deiapinsy

)\ﬂ{)\/);we herein below the detalls of the assets (immaovable, movable, bank balance, etc.) of
4
},ﬁ’ \ e my spouse and dependants*: L

"~ A Datalls of movable assets
/(v{" (Assets In joint name Indlcating the extent of joint ownership will also have to be
given)
26 2 Wi e o : . i :
. 5F. Description Selr | Spouse Dependanti | Deopendant-2 Mpmdmt—:?’
nt e, Name{s) Nama Nams Etc, mmrru}_1
. ;\o () | Cash AT A _
: ; 1500D)~ PEVI
(i) | Deposits In 3
Banks, Financial :
Institutions And L NIL
Non-Banking NIL s i P =
Financial
Campanies
(ill} | Bonds, e o
Debenturas and =
Shares In NIL n ” ’ ”
companies
(V) | Other financial i fii
institutions, F500|—
NSS, Postal '
Savings, LIC Had 3 " ' ¥
Palicies, etc \,enr.l d
_ , LIC
{v} | Motor Vehicles
{detalls of NIL T % o
make, etc.) .
{vl) [Jeweliery (give | jo g
dEtailS of ' »
welght and dede » » )
watue) oo '
Sidver
{vll) | Qther assets,
such as values n ” s 1) ;
of claims / MIL i
L linterests = s
Hote: Vatue of Bonds ¢ shares / Debentures as per the latest market value i Stock

Exchange In respect of hsted companies and as per books in the case of non listed

companles shauld be given.
* Dependant here means s persen substantially dependent on the income of the

L

empioyee,




[Mote: Proparties in
also have Lo be Indicated]

folrt o

el " Deseription

Sclf | Spousc f Dependsn
. Hamef(S)

Mame

_Hame

wnership indicating the extert of jeint ownership will

[ " Dependant-3 |
{__Ete.Nama_

Agricultural Land
i - Location{s)
- Survey numberds)
| - Extent (Teotal
measurement)
-Current market value

CHIL

MTL !  MIL

NIL

|G

(i)

Non-adriculiural Land |
- Location(s)

- Survey number(s)

- Extent (Total
measuremeant)
=Cuirent market value

" »

(i)

Buildings (Commercial
and residential)
Lecatian{s)

- Survey Sdaor
number(s)

- Extent (Total
measurament)

- Current market
value

Pl )

(iv)

e Ewtent {Total

Houses / Apartments, |
etc,
- Location(s) : »
- Survay fdogr
number(s)

measurerment)
- Current market
value

7l

123

(v)

Others (such as »
interest in property)

L.

(2}

institutions and government dues: -

I give herein below the details of my liabititles / overdues o public financial

[Mote  Please glve separate details for each item)

1

Sr.
No.

mscrlpﬁon'

Hame & addross of Bonk /
Flnanclal Institutions(s) /
. Department (&)

Amount outstanding as

O wiaiamenspimrvianiniias

gy

ALYl

I{i) Loans from Banks
{li} Loans fram financlal
instilutions

"

n

(iil) Government Dues:

i () tues to gepartments
" dealing with governrment
accommadation

4

"

(b) tues to departments
! deating with supply of
| water

i

I

(c) dues ta departments
dealing with supply of
electricity

Ul




(d) dues to departments |

deallng with telephones R N L _ , N 11'
(e) dues ta departments
dealing with governement y
transport (Including
¢ afrcraft and helicaptersy | e 1 S
{F} Other dues, If any ;

{b} (1) Income Tax including
surcharge [Alsa indicate i
the assessment year upto Ax 0PNOJO 2 H ;
which Income Tax Return
filed. Give also Permanent ' |
Account Nurmber (PAN)]
(1) Wealth Tax [Also
Indicate the assessment Gl | 1
year upto which Wealth
Tax returen fited.] " il
i {lly Sales Tax [Only in
case of proprietary -
business] s . _—

“(iv) Property Tax_ LS

C.  Personsl Detall

GPF/CPF/PRAN MO, - [10024¢4F928 l
Gender - (M/F}

Date of Birth 2l g ol o] 1] 9] 8] 6] wommmm

Class/Group - 13 T

1A/B/C)

Cad '
o L SECVURITY (yuARD, B.v.5. PATMA]
(Full Hame e.g. B.AS.-Bihar Administrative Service,

B.5,5.- Bihar Secretarlat Service v1c.)

Heme District £ LAKHISHAR T J
I heraby declare that_ the above details are trus to the best of my

knowledga and belief.
Signature /@h’

N 5 -

Mame of Employee: ...

mapes. PATHA Designation:..... 36 CURITY | UARD
pate:../7.7.02;,2022 L}E:partmr:ﬁl::...-f.—;.".-F..}'.’.!f"..'.2 ..... VIPHAN SABHA, PATNA
MNote: Please sign each page of the decfaration. Asset declaration form

must be in A4 size white paper with computer typed {single side)

in prescribad format.



